BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1145 OF 2024

IN THE MATTER OF:

Neeraj Choudhary ... PETITIONER
VERSUS
State of Rajasthan& Ors. .. RESPONDENT

MEMO OF PARTIES (As Per ORDER DATED 25.02.2025)

Neeraj Choudhary ... PETITIONER
VERSUS

1. State of Rajasthan
Through Secretary, Environment
A-209 & 218, ‘Aranya Bhawan’,
Mahatma Gandhi Road, Jhalana Institutional Area,
Jaipur, Rajasthan — 302004
Email: env.dept@rajasthan.gov.in/ rocz.lko-mef@nic.in ~ RESPONDENT NO.1

2. Director, Mining and Geology, rajasthan
University Road, Shastri Circle, Ashok Nagar, Udaipur, Rajasthan 313001
Email: director.uda.mg@rajasthan.gov.in RESPONDENT NO.2

3. District Magistrate, Kekri

Ajmer - Kota Rd, Raghu Colony, Kekri, Rajasthan 305404

Email: dmkekri@rajasthan.gov.in RESPONDENT NO.3
4. Central Pollution Control Board

Through its Member Secretary, Parivesh Bhawan,

East Arjun Nagar, Delhi-110032

Email: mscb.cpcb@nic.in RESPONDENT NO.4
5. Regional Office, Ministry of Environment, Forest and Climate Change

Jaipur, A-209&218, ‘Aranya Bhawan’,

Mahatma Gandhi Road, Jhalana Institutional Area, Jaipur Rajasthan — 304002

Email: iro.jaipur-mefcc@gov.in RESPONDENT NO.5
6. Rajasthan State Pollution Control Board

Through its Member Secretary,

4, Jhalana Institutional Area, Jhalana Doongri, Jaipur- 302004

Email: member-secretary@rpcb.nic.in RESPONDENT NO.6
7. Mr. Bharat Singh Shekhawat,

(Project Proponent)

S/o Mr. Shivdayal Singh Shekhawat,

R/o 336, Mohan Nagar B, B.J.S. Colony,

Jodhpur, Rajasthan-342006 RESPONDENT NO.7
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